
SRA VANA 28, 1892 (S.4K.4) 

NOTIJ!'ICATION8 UNDER IIXPORT (QUALITY 
CONTROL & INBl'JIO'l'ION) ACT, A.ND 

AUDIT RBPORT8 BTC. OJ! CARDA-

COMMITTEE ON PRIVATE 
MEMBERS' BILLS AND 

RESOLUTIONS 
MOM BOARD AND COlR 

BOARD 

THB DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
RAM SEWAK) : I beg to lay on the Table: 

(I) A copy each of the following Noti-
fications (Hindi and Enllish ver-
sions) under IU b-section (3) of 
section 17 of the Eliport (Quality 
Control and Inspection) Act,· 
1963 :-

(i) The Eliport of Inorganic Chemicals 
(Inspection) Amendment Rules. 
1970, published in Notification No. 

.S. O. 2538 in Gazette of India 
dated the 28th July, 1970. 

(ii) 

(2) (i) 

(il) 

The Eliport of Coir Products, 
(Inspection) Amendment Rules, 
1970, published in Notification No. 
S. 0.2595 in Gazette of India 
dated the 29th July, 1970. [Placed 
/n Library. See No. LT-400l/70] 

A copy of the Certified 
Accounts (Hindi aud English ver-
sions) of tbe Cardamom Board, 
Ernaku\am for the year 1968 69 and 
the Audit Report thereon, under 
sub· section (4) of sect ion 19 of the 
Cardamom Act, 1965. [Placed In 
Library. See No. LT-4004/70] 

A statement showing reaaons for 
delay in laying the above docu-
ment. [Placed In Library. See 
No. LT-4005/70] 

(3) A copy of the Certified AccoUDls 
(Hindi and English versions) of the 
Coir Board, Ernakulam. for the 
year 1968-69 aod the Audit Report 
thereon, under sub-seclion (4) of 
section 17 of the Coir Industry Act, 
19S3. [P/aC4!d in Library. See 
No. LT-4006/70] 

SIXTY-SaTH Rm'ORT 

SHRI SWELL (Autonomous Districts) : 
I beg to present the SixtY-lixth Report of 
the Committre on Private Members' Bill, 
aud Resolutionl. 

IU9brs, 

STATEMENT RE. INVESTIGATIONS 
INTO REPORTED AIRDROPPING OF 
CHINESE LANGUAGE LEAFLETS AT 
PLACES IN RAJASTHAN AND GUIARAT 

THE MINISTER OF DEFENCE (SHRI 
JAGJlWAN RAM): Mr. Speaker, 
Sir, In the course of the supplementaries 
on the Calling Attention Notice in this 
House on 31st July, 1970 regarding reported 
intrusion of a Pakistani plane into IndIan 
territory over Jaisalmer, some Hon'ble 
Members had made a referenco \0 tho air-
dropping of Chioese lanllualle leaftets in 
certain parts of Rajasthan. The Minister 
of State in the Ministry of Defence had 
then stated that this matler was beinl in-
vestigated and that the House would be in-
formed in reaard to the result of the in-
vutigalion. Subsequently. notice of a 
Short Notice Question wu also received 
resardinll airdroppinll of Chinese pam-
phlets by Pakistani aircraft in certain arou 
in Gujarat. Investigations made in this 
matter have revealed that the pam-
phlets and leaflets were io the 
ChiDese language and are critical of 
Mao Tae Tuns and his poliCies. They could 
1I0t, therefore, have come from PakislllD• 
It has also been establisbed that they were 
not dropped by any aircraft. In all pro-
bability, they came io meteorolollical bal-
loons and were intended for the mainland 
of i~a but had drifted ioto lodia. Such 
material hu previously been found In other 
partl of lodia. 


